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(I'n chanbers)

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 2975 OF 2004

KUVAR MAI NI Appel lant (s)

VERSUS

COVMWMNR. OF | NCOVE TAX, JALANDHAR
Respondent

(s)

(Sumons for non-prosecution dt.19.8.2006)

Date: 12/09/2006 This Appeal was called on for hearing today.

CORAM :

HON BLE MR, JUSTI CE K. G BALAKRI SHNAN

For Appellant(s) Ms. Shipra Ghose, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER

Two weeks time is granted for doing the needful



(G V. Ranana) ( Veera Verna )

Court Master Court Master



